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Hon'ble Mr, S.Das Gupta, A.M.
Hon'ble Mr. T.L.Verma, J.M.

Heard Shri R.C.Johari for the applic ant on

admission. Ih this: the «arudioamt (a2 a Eail Ay

In this case, the applicant was a Railuway employee

when the chargesheet was issued but before the
proceedings could be initiated and finalised, he

stood retired om « service. The contention of the
applicent is that the disciplinary procec<dings under
Rule 9 of Dﬁﬁ, Railway Servants Disciplinary and Appeal
Rules, 1968 cannot be taken since the applicant stands

already retired.

Rule 9 (2) (A) of the CCS Pension Rules specifically
provides that the disciplinary proceedings initiated
before the retirement of a Government servant shall,
after his retirement, to be deemed to be proceedings MR
under Rule 9 of CCS Pension Rules and shall be contin-
ued and concluded by the Authority by which they were
commenced in the same manner as if the Government

servant had continued in service. The Railway employee

also being a Central GCovernment employee, there must

be similar provisions in the Rules relating to the J

Railway servants. Howsvcr, the learned counsel for

the applicant wants time to show Rules which Specificalw

Y. . -
ly deveE;értha authorities from proceeding with the

disciplinary action under Rule 9 of DAR once the (

Railway employee retires.,

List this case for admission on 5.8.94,
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: @ 10/2/1995 0.A. No. 994/94

Hon'ble Mr, T,L. Verma, Jei,.

Hon'ble Mr, K. Muthukumar, A,M.

I — - ——

o None for the applicant. Adjourned,

List this case on 25,4,1995 for admission,
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